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NHRC notices to
Punjab, UP over
migrant’s travai
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NEW DELHI: The NHRC has sent
notices to the Punjab and Uttar
Pradesh governments over
reports of amigrant woman pull-
ing a suitcase with her child
sleeping half hung on it on the
Agra highway during the ongo-
ing novel coronavirus-induced
lockdown.

Therightspanelinastatement
on Friday observed that it is
aware of the unprecedented situ-
ation and that the central and
state governments are working
sincerely to address every issue
coming upduringthelockdown.

“Butitisstrangethat the pain
ofthe child and the family could
be seen and felt by many enroute,
except local authorities,” the
National Human Rights Commis-
sion of India (NHRC) said.

Hadlocal authorities been vig-
ilant, some relief could have
immediately been provided to the
aggrieved family andothersfac-
ing similar hardships, it said.
“Theincident amounts to viola-
tionofhuman rightsand requires
intervention by the NHRC,” the
rights panelsaid. The NHRC said,
accordingly, it hasissuednotices
tothechiefsecretariesof Punjab
and Uttar Pradesh.
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NHRC notices to
Punjab, UP over
migrant’s travail
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NEW DELHI: The NHRC has sent
notices to the Punjab and Uttar
Pradesh governments over
reportsofamigrant woman pull-
ing a suitcase with her child
sleeping half hung on it on the
Agra highway during the ongo-
ing novel coronavirus-induced
lockdown.

Therightspanelinastatement
on Friday observed that it is
aware of the unprecedented situ-
ation and that the central and
state governments are working
sincerely to address every issue
coming upduringthelockdown.

“Butitisstrangethatthepain
of the child and the family could
be seen and felt by many enroute,
except local authorities,” the
National Human Rights Commis-
sion of India (NHRC) said.

Had local authorities beenvig-
ilant, some relief could have
immediately been provided tothe
agerieved family andothers fac-
ing similar hardships, it said.
“The incident amounts to viola-
tion ofhuman rightsand requires
intervention by the NHRC," the
rights panelsaid. The NHRCsaid,
accordingly, it hasissued notices
tothe chiefsecretaries of Punjab
and Uttar Pradesh.
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NHRC NOTICES TO
UP, PUNJAB OVER
MIGRANT CRISIS

LUCKNOW: The National Human
Rights Commission (NHRC) on
Friday issued notices to the Uttar
Pradesh and Punjab chief secretar-
ies and the Agra district magistrate
after taking suo motu cognizance of
media reports about a migrant
worker pulling a suitcase with her
child sleeping on it on Agra highway
during the Covid-19 lockdown. A
spokesperson said the woman was
walking all the way from Punjab to
Jhansiin UP when she caught the
attention of media persons.
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NHRC NOTICES TO
UP, PUNJAB OVER
MIGRANT CRISIS

LUCKNOW: The National Human
Rights Commission (NHRC) on
Friday issued notices to the Uttar
Pradesh and Punjab chief secretar-
ies and the Agra district magistrate
after taking suo motu cognizance of
media reports about amigrant
worker pulling a suitcase with her
child sleeping onit on Agra highway
during the Covid-19 lockdown. A
spokesperson said the woman was
walking all the way from Punjab to
Jhansiin UP when she caught the
attention of media persons.
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NHRC notices to UP, Punjab
chief secretaries, Agra DM

HT Correspondent

« letters@hindustantimes.com

LUCKNOW: The National Human
Rights Commission (NHRC)on
Friday issued notices to the
Uttar Pradesh and Punjab chief
secretaries and the Agra district
magistrate after taking suo
motu cognizance of media
reportsabout a migrant woman
pulling asuitcase with herchild
sleeping half hung on it on the
Agra highway during the Cov-
id-19lockdown.

A spokesperson for NHRC
said the woman waswalkingall
the way from Punjab to Jhansi
in Uttar Pradesh when she
caught the attention of media
persons.

“Thecommissionisawareof
the unprecedented situation
duetothe Covid pandemic, that
the central and the state govern-
ments are workingsincerely to
address every issue coming up
during the lockdown, but it is

= A child fell asleep on a suitcase
lugged by his mother in Agra.
HT PHOTO

strange that the pain of the child
and the family could be seenand
felt by many people en route,
except the local authorities,”
the spokesperson said.

If the local authorities had
beenvigilant, some reliefcould
immediately be provided to the
aggrieved family and othersfac-
ing similar hardship, the
spokespersonsaid, adding that
theincidentamounted to viola-
tion of human rights and
required intervention by
NHRC.

Issuing notices to the chief
secretaries of Punjaband Uttar
Pradesh and the Agra district
magistrate, NHRC called for a
detailed report within four
weeks in the matter, including
the action taken against the
responsible officers/ officials
andrelief/ assistance provided
to the victim.

The commission further
observed that several news
reportsaboutmiseries of people
had cometoits noticeduring the
lockdown, forcing it to inter-
vene in order to sensitise the
Central and the state authori-
ties to deal with the situation
with an approach of respect to
human rights of the public at
large, particularly the vulnera-
ble sectionsofthe society.

However, mediareports sug-
gested continuing sufferings of
the people, particularly the
migrantlabourers, whose long
journey, was not coming to a
halt, the spokesperson said.
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NHRC notice to government

PNS B LUCKNOW

The National Human Rights
Commission (NHRC) has
issued a show-cause notice to
the UP chief secretary and dis-
trict magistrate of Agra on a
report about a woman pulling
a suitcase with her small child
sleeping half-hung on it on
Agra highway.

The migrant woman was
walking all the way from some-
where in Punjab to Jhansi till
she caught the attention of the
media persons.

Taking suo motu cogni-
sance of the incident, the
NHRC observed that it was
aware of the unprecedented sit-
uation and that the Central and
the state governments were
working sincerely to address
every issue coming up during
the lockdown, but it was
strange that the pain of the
child and the family could be
seen and felt by many en route
except the local authorities.

“Had the local authorities
been vigilant, some relief could
immediately be provided to the
aggrieved family and others
facing similar hardships. The
incident amounts to violation
of human rights and requires
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“Had the local authorities been
vigilant, some relief could immediately
be provided to the aggrieved family
and others facing similar hardships.
The incident amounts to violation of
human rights and requires intervention

by the NHRC”

intervention by the NHRC;
the Commission said in a press
release here on Friday.

The NHRC has issued
notices to the chief secretaries
of Punjab and Uttar Pradesh

and the district magistrate of

Agra, calling for a detailed
report within four weeks in the
matter, including the action
taken against the responsible
officers/ officials and
relief/assistance provided to
the victim families.

The NHRC further
observed that several news
reports about miseries of peo-
ple had come to its notice dur-
ing the lockdown, forcing it to
intervene in order to sensitise
the Central and the state
authorities to deal with the sit-
uation with an approach of
respect to human rights of the
public at large, particularly
the vulnerable sections of soci-
ety.

However, media reports
suggest continuing sufferings
of the people, particularly the
migrant labourers, whose long
journey is not coming to a halt,
it added.

Referring to yet another
reported incident of apathy of
public authorities and NHRC
suo motu cognisance of the
matter wherein a female
migrant labourer delivered her
baby on road and continued
her journey within two hours
after that on way to Madhya
Pradesh from Maharashtra,
the Commission observed that
such incidents only indicated
carelessness and inappropriate
approach of the local public
authorities who do not bother
to come forward to see the real-
ity at the ground.
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NHRC notice to Hry Chief
Secy on ‘racial attack’
Gurugram: The NHRC has issued a
notice to the Haryana Chief Secre-
tary and the Gurugram Police Corm-
missioner over alleged radal dis-
criminationand attack ona
Marnipuri girlin Faizapur vilage
here. Ratherthan helpingthe girl,
the police discouraged her from fi
ing a complaint, asking herto
reach a compromise, itsaid.
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NHRC issues notice to state
for ‘racial abuse, assault’

NEW DELHI, MAY15
The National Human
Rights Commission
(WHRC) has sent notices to
the Haryana Government
and the Gurugram Police
Commissioner over reports
that a young Manipuri girl
was allegedly racially
abused and beaten up by
some locals in the city.

She was first abused by an
elderly woman in a racial
tone and as the altercation
started, she was branded
“carona” by the crowd, the
rights panel said quoting
reports. “The National
Human Rights Commission

Girl from Manipur was
alle

gedly branded ‘corona
by crowd and attacked

has taken suo motu cogni-
sance of mediareports thata
20-year-old girl hailing from
Manipur was subjected to
racial discrimination and
brutally attacked by some
locals from Faizapur, Guru-
gram, in Haryana just for
passing through the locality
on Sunday afternoon,” the
NHRC said in a statement.
The commission further
observed that it is “disgust-

ing” that a girl from the
northeastern part of her own
country has been subjected
to “racial discrimination and
physical assault by a local
family in the NCR,” it said.
Accordingly, a notice has
been issued to the Haryana
Chief Secretary and the
Commissioner of Police,
Gurgaon, seeking a detailed
report within four weeks
along with status of the
investigation being conduct-
ed by the police after regis-
tration of the FIR and relief
or counselling provided by
the authorities to the victim,
the statement said. — PTI
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NHRC KIDS
NOTICE

he NHRC has sent

notices to the Punjab
and Uttar Pradesh
governments over
reports of a migrant
woman pulling a
suitcase with her child
sleeping half hung on it
on the Agra highway
during the lockdown. e

Page No. 6, Size:(5.34)cms X (6.64)cms.



ASSAM TRIBUNE, Guwahati, 16.5.2020

Page No. 7, Size:(12.91)cms X (12.22)cms.

NHRC seeks report from
Haryana Chief Secy, police

SPL CORRESPONDENT

NEW DELHI, May 15:
Taking suo motu cognizance
of the attack on a girl hailing
from Manipur, the National
Human Rights Commission
(NHRC) has 1ssued a notice
to the Chief Secretary of
Haryana and the Commis-
sioner of Police, Gurugram,
seeking a detailed report on
the incident within four
weeks, along with the status
of the police investigation.

The NHRC also called for
records of registration of the
FIR, and sought to know the
victim's present health con-
dition and the status of the
medical treatment being pro-
vided to her.

The suo motu cognizance
was taken on the basis of me-
dia reports that the 20-year-

old girl from Manipur was
subjected to racial discrimi-
nation, and brutally attacked
by some local people at Faiza-
pur, Gurugram, in Haryana
while she was passing
through the locality on Sun-
day afternoon.

Attack on

Manipur girl

NHRC sources said that
the girl was saved by some
other people. Significantly,
police officials who reached
the spot, reportedly asked
the victim to settle the issue.
However, she called the
North East Support Centre
and Helpline (NESCH),
whose members reached the
spotat 8.30 pm on that day. It
was only then that the vic-

tim'’s statement was record-
ed for registration of an FIR.

The NHRC ohserved that
the media reports, if true,
point towards a serious 1ssue
of violation of human rights of
the victim. Instead of initiating
the requisite legal process, the
police had asked the victim to
compromise. The Commis-
sion observed that it was dis-
gusting that a woman from the
North Eastern part of her own
country had been subjected to
racial discrimination and phys-
ical assault by a local family in
the NCR region.

Apparently, the police per-
sonnel failed to take necessary
action, the NHRC observed,
adding that they should have
realised the impact of trauma
and mental agony the woman
was undergoing due to the
tragic incident.
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Attack on Manipuri
woman: NHRC
sends notices to
Haryana govt, cops
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NEWDELHI: The National Human
Rights Commission (NHRC) has
sent notices to the Haryana gov-
ernment and the Gurgaon police
commissioner overreports that
a young Manipuri woman was
allegedly racially abused and
beaten up by some locals inthe
city.

The woman from Manipur
was first abused by an elderly
woman in a racial tone and, as
the altercation started, she was
accused of “spreading corona”
by a crowd that had gathered,
the rights panel said quoting
reports.

“The National Human Rights
Commission has taken suo motu
cognisance of media reports
that a 20-year-old girl hailing
from Manipur, wassubjected to
racial discrimination and bru-
tally attacked by some locals
from Fazilpur Jharsa, Guru-
gram, Haryana, justforpassing
through the locality on Sunday
afternoon,” the NHRC saidina
statement.

The commission further
observedthatitis“disgusting”
that a woman from northeast-
ern part of her own country has
been subjected to “racial dis-
crimination and physical
assault by a local family in the
NCR," it said.

Accordingly, a notice has
been issued to the chief secre-
tary, Government of Haryana,
and the commissionerof police,
Gurgaon, seeking a detailed
report, within four weeksalong
withstatusoftheinvestigation
being conducted by the police
afterregistration of the FIR and
relief or counselling provided
by the authorities to the victim,
the statement said.

The commission would also
like to know about the present
health condition of the victim
and the status of the medical
treatment being provided to her
by the district authorities, the
statement added.

The incident took place at
around 6.30pm on last Sunday,
May 10.
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NHRC NOTICES TO
UP, PUNJAB OVER
MIGRANT CRISIS

LUCKNOW: The National Human
Rights Commission (NHRC) on
Friday issued notices to the Uttar
Pradesh and Punjab chief secretar-
ies and the Agra district magistrate
after taking suo motu cognizance of
media reports about a migrant
worker pulling a suitcase with her
child sleeping on it on Agra highway
during the Covid-19 lockdown. A
spokesperson said the woman was
walking all the way from Punjab to
Jhansiin UP when she caught the
attention of media persons.
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NHRC issues notice to state
for ‘racial abuse, assault’

NEW DELHI, MAY15
The National Human
Rights Commission
(WHRC) has sent notices to
the Haryana Government
and the Gurugram Police
Commissioner over reports
that a young Manipuri girl
was allegedly racially
abused and beaten up by
some locals in the city.

She was first abused by an
elderly woman in a racial
tone and as the altercation
started, she was branded
“corona” by the crowd, the
rights panel said quoting
reports. “The National
Human Rights Commission

Girl from Manipur was
allegedly branded ‘corona
by crowd and attacked

has taken suo motu cogni-
sance of mediareports thata
20-year-old girl hailing from
Manipur was subjected to
racial discrimination and
brutally attacked by some
locals from Faizapur, Guru-
gram, in Haryana just for
passing through the locality
on Sunday afternoon,” the
NHRC said in a statement.
The commission further
observed that it is “disgust-

ing” that a gifl from the
northeastern part of her own
country has been subjected
to “racial discrimination and
physical assault by a local
family in the NCR,” it said.
Accordingly, a notice has
been issued to the Haryana
Chief Secretary and the
Commissioner of Police,
Gurgaon, seeking a detailed
report within four weeks
along with status of the
investigation being conduct-
ed by the police after regis-
tration of the FIR and relief
or counselling provided by
the authorities to the victim,
the statement said. — PTI
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NHRC notice to Hry Chief
Secy on ‘racial attack'
Gurugram: The NHRC has issued a
notice to the Haryana Chief Secre-
tary and the Gurugram Police Com-
missioner over allegied radal dis-
crimination and attack ona
Manipuri girlin Faizapur village
here. Rather than helpingthe gir,
the police discouraged her from fi
ing a complaint, asking her to
reach a compromise, itsaid.
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NHRC takes cognisance of racial attack

NEWDELHI: The National Human
Rights Commission on Friday
took suo motu cognisance of a
racial attack on a woman from
Manipur in Haryana. The
20-year-old was allegedly sub-
jected to racial discrimination
and brutally attacked by locals
from Faizapur, Gurugram in

Haryana just for passing
through the locality on Sunday
afternoon.

Reportedly,she wassaved by
people and police were
called.

The NHRC noted, “The police
insteadofinitiating the requisite
legal process, asked the victim to

compromise. Accordingly, a
notice has been issued to the
chiefsecretaryandthe commis-
sionerof police, Gurugram, call-
ing for a detailed report within
four weeks along with status of
the investigation and counsel-
ling provided by theauthorities
tothe victim.” IANS
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NHRC notices to
Punjab, UP over
reports of woman

pulling suitcase
with child

Press Trust of India
= letterschd @hindustantimes.com

NEWDELHI:The National Human
Rights Commission (NHRC) has
sent notices to the Punjab and
Uttar Pradesh governments
over reports of a migrant
woman pulling a suitcase with
her child sleeping half hungon
it on the Agra highway during
the ongoingnovel coronavirus-
induced lockdown.

The rights panel in a state-
menton Friday observed that it
is aware of the unprecedented
situation and that the central
and state governments are
working sincerely to address
every issue coming up during
thelockdown.

“Butitisstrange that the pain
ofthechild and the family could
be seen and felt by many en
route, exceptlocal authorities,”
the NHRC) said.

Had local authorities been
vigilant, somereliefcould have
immediately been provided to
theaggrieved family and others
facing similar hardships, it
said.

“Theincidentamounts to vio-
lation of human rights and
requires intervention by the
NHRC,” the rights panel
said.

The NHRC said, accordingly,
ithasissuednotices tothe chief
secretaries of Punjaband Uttar
Pradesh and the district magis-
trateof Agra, seekingadetailed
report within four weeks,
including action taken against
officials responsible,and relief
and assistance provided to the
victim family.

The commission observed
that “several news reports
about miseries of people have
come to its notice during the
lockdown, forcing it to inter-
vene in order to sensitise cen-
tral and the state authorities to
deal with the situation with an
approach of respect to human
rights of the publicat large, par-
ticularly the vulnerable sec-
tionsofsociety™.

However, media reportssug-
gest continuing sufferings of
people, particularly migrant
labourers, whose longjourneys
are not coming to a halt, it
said.
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NHRC NOTICES TO
UP, PUNJAB OVER
MIGRANT CRISIS

LUCKNOW: The National Human
Rights Commission (NHRC) on
Friday issued notices to the Uttar
Pradesh and Punjab chief secretar-
ies and the Agra district magistrate
after taking suo motu cognizance of
media reports about a migrant
worker pulling asuitcase with her
child sleeping on it on Agra highway
during the Covid-19 lockdown. A
spokesperson said the woman was
walking all the way from Punjab to
Jhansiin UP when she caught the
attention of media persons.
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